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Mr.J.K.Kaushik, Counsel for the applicant.
Mr.S.S.Vyas + Counsel for the respondents No. 1 and 2.

Norne is present on behalf of the respondents No. 3,4 and 5.

The learned counsel for the applicant submits that he

"~ has received instructions from his client not to press the

 present Application as he has retired from the post of

post
Junior Electrical Foreman from which/he was earlier ordered

to be reverted.
In view of the submission of the learned counsel for
is disposed of as not pressed in

absence of instructions.
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